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No. DIA Tr, Ex-03:0C-DHIS(Promotiony Batch-X VI 19722025/ g2 14" Octaber, 2025

To
l‘ The [d. Principal District & Sessions Judge, South, Saker
The Ld. Principal Distnict & Sessions Judge, South-East, Saket
‘}/ The L. Principal District & Sessions Judge-cum-Spl. Judge (PC Act) CBIL, RADC

Sub.:  Court Attnchnieat of Trainee Officers of DILJS in District Courts from 16.10.2025 to
31¥ Qctober, 2025.

Resprgted S Madam.

T e =l

,_‘f;\\ od gy ~oy A hatch of 02 (eight) newly nppomlcd,promolui Officers of DHIS, Under Linuted

S\"-"‘r‘ ; g} ompetitive {Departiaental) Examination Quota is presently undergoing four weeks Orientation
L e — H} SRurse at Delhi Judicial Academy. Their trmning is going to conclude on 16.10.2025. As per the

oved training module of the Qrientation Course, the Judicial Officers under iraining are
d to undergo Practical Training in the District Courts.
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Thercfore, i 1s requested that the atoresaid two newly promoted Oflicers of DIS (under
; ) ing) may kmdly be attached with courts as per schedule enclosed as Annexure *A° on
310.2025.

It is further to inform that as per directions of the Honhle High Court of Defhi, the Delhi
Judicint. Academy has been authorized W put the newly appointed/ recruited. promoted Officers of
148/ DHIS on Courl anachment in the District Courts after completon of their tratning Gl their
regular posting 1s made by the Hon"ble Fhgh Coun.
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- Accardingly. s requested that the aforesaid newly promoted officers ol DEHIS may
further be attached with Courts ax per schedule enclosed as Annexure *B* from 17.10.2025 to
31.10.2025 or till they get their regulnr posting, whichever Is earlicr

- The Mentor Judicial Officers bo alse requested to interact and suitably guide the Tramee
Judicial Officers about the issues and ghallenges faced by them in their respective Jurisdictions.

If the Mentor Judicial Officer with whom the Trainee DHJS Officer has been attached.
e happens (o be on leave or is unavoilable due to any administrative’ancillary reason, the trmnee
O)fficer may kirdly be attached with the Link Ofticer/another Judicial Officer ot similar jurisdiction
in your district. In case the Mentor Judge is transferred, the traince Officers may be attached
with the suceessor Judge. In such ad eventuality. copy of the order of attachment may kindly be
sent to the Academy for information and record.

With regards.
Yours faihfuity,

@’

(Rajesh Kumar Singh)

Encls.: As abene
No. DIATrg ‘Ex-03/0C -DHIS( Promatipn ) Baich- X Vill1972:2025 14" October, 2025

Copy for information to:
e The Ld. Registrar General. High Cotiet of Delln, New Delhi.
s The Trainee DHJS Officers (on promjotion)
],_,

{Rajesh Kumar Singh)

FEICE OF TH IPAL DISTRICT & S $ JUD 1 SPECIAL JUDGE
I L AVENUE, DISTR OMPI. I,
No.JOTP/RACC/Gaz./2025/ |G € ). / [ s | A 04’/ Guea: | Sj le / 2034
Capy alongwith its enclosure forwarded for information and necessary action to:- L{’- g {ﬂ L7

!, The Judiciat Officers concerned, RACC, New Deihi.

/V\e Branch In-charge, Admn, Filing, Pool Car, Care Taking, Facilitation Cenlru RACC, New Delhi.
‘The Web-site Committee, Tis Hazari Courts, Delhi.

4. The P.S. 10 Ld. Principal District & Sessions Judge- cum-5pl. Judge (PC Act)}(CBI), RACC, New Delhi.

.
(Dig Vinay @1‘1 S/\\Q\:L‘

Officer In-charge (Judl)

for Principal District & Sessions Judge-

cuin-Speciai Judge (PC Act)(CBI)

b Rouse Avenue Court Complex
i New Dellyi.




Annexure 'A'

Court Attachment of Newly Appointed/ Promoted Officers of DHJS

A

on 16.10.2025
S. | Name of Traince .. District & Court Date (s} of
hY
oy Officer Name of Mentor Judicial Officer Enmili e —
o ) Special fudge (PC Act) 16 October,
@l [ Mr. Nishant Garg | Mr. Dig Vinav Singh (CBI) (MPs'MLAs Rouse Avenue 2025
Cases) e
£ ; : N Special Judge (PC Act) _ 16 October.
2" | Ms. Swati Gupta-I [ Mr. Sanjay hndai (CBI) Rouse Avenue 2025
Annexure 'B'
Court Attachment of Newly Appointed/ Promoted Officers of DHJS
from 17.10.2025 to 31.10.2025 or till they get their regular posting, whichever is
earlier
S. | Name of Traince Name of Mentor Judicial Officer District & Court Date (5} of
No. Officer Complex Attachment
; District Judge 17 Oclober,
; h - ¢
Mr. Bhupesh kumar (Commercial Court) South-East| Saket 2025
S I ; 18 October,
I {Mr. Nishant Garg | Ms. Monika Saroha Judge, Family Court |South-East| Saket 2025
Ms. Sugandia Aggarwal | ASI(SC-RC Soutl Saket 251:31
- suganding Augarwa e ) outh axe October, 2025
. District Judge 17 October,
Ms. Anu Grower Baliga (Commercial Court) South-East| Saket 2025
; . : y 18 October,
2 |Ms. Swati Gupta-I{ Ms. Namrita Auvarwal Judge. Family Court | South-East| Saket 2025
, 251031
x « al Aney: b - -
Mr. Pranjal Ancia ASI (SC-RCY South-East{ Saket October, 2025




